DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART - II
(General information relating to Legislative & other matters )
Tuesday, January 25,2000/Magha 06, 1921 (Saka )

No. 65.

Hon'ble Members are informed that in pursuance of
an amendment to a Bill adopted by the House, the Hon'ble
Speaker, Delhi Legislative Assembly has constituted a Select
Committee consisting of 7 members under the Chairmanship of
Dr. Kiran walia, MLA to examine the various aspects of "The
Delhi Plastic(Manufacture, Sale and Usages) and Non-Biodegradabl
Garbage (Control) Bill, 1999" and submit its report to the

The Committee in its meeting held on 21.1.2000 has
desired that all the members of the Legislative Assembly
be requested to send their comments/suggestions if any,
in respect of the bill to the Secretary, Legislative Assembly
within 10 days of the receipt of this Bulletin which shall be
placed before the committee for its consideration,

Hon'ble Members are, therefore, requested to send their

comments/suggestions, if any, latest by 5th February,2000
positively.

S.K. SHARMA
SECRETARY
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